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The Resolution was, by leave, withdrawn.
RESOLUTION RE. STEEPLYRISING
PRICES OF ESSENTIAL

COMMODITIES AND THE NEED TO
STRENGTHEN PUBLIC
DISTRIBUTION SYSTEM.

SHRI KHAGEN DAS (Tripura):
Madam, Deputy Chairman, 1 beg to

move the following Resolution:

“That this Hosuc disapproves the
total in action of the Government in
tackling thc very sharp risc in the
priccs of essential commodities like
cercals, vegetables, edible oils, etc.,
and urges upon the Government to
immediately intcrvene to roll back the
prices of cssential commodities and
strengthen the public distribuiton sys-
tem to protect particularly the
cconomically vulncrable scctions of
the society.”

Madam, at the outset I want to say
that when the devastating fire, engulfs
the markets, big or small, in rural and
urban areas throughout the lenght and
breadth of the country because of skyroc-
keting of prices of essential commodities
and when crores and crores of pcople
eliving below the poverty line are langu-
ishing,...

the BJP led Gvoernment like King
Nero—we all know that while Rome was
burning King Neto was playing with
flute—is also busy in playing with flute.
fra fag? ag @& wmafam, on, wva

"Wl ¥ @ W A ¥ .

THE DEPUTY CHAIRMAN: Please
don’t take the narmes of those who are
not Members of this House. Neither Ms.
Mamata Banerjee nor Ms. Jayalalitha nor
even Samata are members of this House.

SHRI KHAGEN DAS: 1 stand cor-
rected.

THE DEPUTY CHAIRMAN: You re-
fer to political parties, not to those who
are not Members of this House.
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The Government 1s playing a danger-
ous gamec with thc lives of comimon
people. They have no concern for the
people or for the country—let the coun-
try go to hell. Their only concern is how
to continuc in power for some days at the
cxpense of the millions and millions of
people. They must see the writing on the
wall. Those who deceive people and bet-
ray people, arc not tolerated or are not
spared by people. This is the lesson of
history. It is indeed a national tragedy
that while the prices of essential com-
modities and items which arc required for
daily use are incrcasing by leaps and
bounds, the Government has been totally
indiffcrent towards the miscries and into-
lerable hardships faced by the people.
Actually, ‘indifferent’ is not thc right
expression. The  Government  had
adopted a policy of masterly inactivity
because it is the traders who are bene-
fited out of the pricc-rice. The whole
nation know the rclation of the ruling
party with the trading community. It is an
established fact that farmers or producers
are not bencfited out of the price-rise.
All the benefit is being pocketed by
middlemen. It is not my intention to
waste the time of the House by mention-
ing statistical details about the price-rise.
But some of the figures available with me
are so startling that the mention of them
becomes imperative. The annual rate of
inflation has shot up to 7 per cent to
rcach 70 wecks high of 7.41 per cent, for
the week ending 27 June. As per Govern-
ment’s admission, the prices of primary
food articles have risen by 9.72 per cent
while that of vegetables have risen by
54.95 per cent. These statistical details,
however, are not reflective of the actual
ground situation.

I would just mention the price of some of
the items of common use before the
Budget and after the Budget. The price
of onion was Rs. 6 per kg before the
Budget, and it is Rs. 20 per kg. after the
Budget. The price of potato was Rs. 8
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per kg. and now it is Rs. 12 per kg. The

tomato was Rs. 8 per kg., and now it is

Rs. 30 per kg. The price of lemon was

Rs. 25 per kg., and now it is Rs. 70 per

kg. The price of tea was Rs. 176 per kg.,

and now it is Rs. 190 per kg. The price of
chicken was Rs. 75 per-kg., and now it is

Rs. 90 per kg. The price of cooking oil

was Rs. 46 per kg., and now it is Rs. 60

per kg. The price of rajma was Rs. 28 per

kg., and now it is Rs. 35 per kg. The
price of banana was Rs. 12 per dozen,
and now it is Rs. 30 per dozen. Madam,
the plight of the common people can be
very much understood from these prices.
The poor and the middle-class people
have becn forced to give up their daily
items of essential commadities on account
of this price rise. There are reports of
starvation from various parts of the coun-
try and under-nourishment is an cstab-
lished fact. Another anguishing factor

behind this price rise is its timing. 1997-

98, was characterised by an overall price

stability and the year ended with an

inflation rate of just five per cent. The
inflation rate started going up with the
assumption of the power of the new

Government. I would like to quote from

the monthly review of the Indian

economy prepared by the Centre for

Monitoring Indian Economy. 1 quotc:

“Market reports indicate the rise in prices

of food articles in April, 1998. During the

first week of April, the inflation was 4.7

per cent, and in the second week this has

risen to 5.03 per cent. The rate is rising
steadily from the third week of April.” In
actual terms, the inflation is even higher
than 7.41 per cent as indicated in the
Government’s report. The reasons for
this nation-wide spiralling of prices are
mariy. The Railway Budget and the Gen-
eral Budget have a direct bearing on the
prices of essential commodities. The anti-
people policies of the Government have
been vindicated. Then the increase of
passenger fares and reorganisation of
tariff on some selected goods had serious
reprecussions on the prices of essential
commodities. Then comes various other
factors like the Pokharan tests putting
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pressure of huge expenditure on the mar-
ket, the devolution of money immediatcly
after the bomb blasts at Pokharan, the
economic sanctions. against the country,
the increase of indirect taxcs, the increase
of excise duty instead of increasing taxes
on imported goods and the artificial crisis
of essential commodities created by
speculators, middlemen, black-marketeers
and hoarders. 1 ask: How can the
Government explain the manner in which
crores of rupees were looted by increas-
ing the petroleum prices for a day?

4.00 P.M.

Dr. Ramesh Chand of National Centre
for Agricultural Economics and Policy
Research told the Outlook’ “The combi-
nation of an eight per cent levy of Excise
Duty on packaged tea, butter, meat and
blended tca in the Budgetythe attempt to
embark on export liberalisation without
import liberalisation which removed all
restrictions on exports: lack of reforms in
agriculture sector and quantify restric-
tions and decanalisation of goods like
onion have resulted in a shortage.”

Dr. S.R. Kalsi of Indian Meteorologi-
cal Department said, “While the mon-
soon cannot be blamed for the rise in
vegetable prices, as it has been normal, a
severe winter did have some effect on
yields of crops like potatoes, onions,
mangoes and tomatoes. Yet, except for
mango, it was not significant enough to
push prices this high.”

It is said that there is hardly any
shortfall in the vegetable production, save
for the minor seasonal fall which is there
every year. The Government’s arguments
citing this reason may enthuse its cadre
which naturally give up its favourite veg-
etables and other essential items. The
people at large will never forgive the
Government and the Prime Minister who
snatches milk from their children and
make their food unattainable.

It is crystal clear, after the BIJP
'Government took over theré has been. an
all-round increase in all retail prices of
essential commodities, be it wheat, rice,
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pulses or cereals. Vegetables being “he

commoadity of daily use, their prices have

risen miserably. Madam, this price rise

has been absolutely unbearable for the
" farmers. ” ’

[The Vice-Chairman (Shri Sanatan Bisi)
in the Chair] ' ’

The Government has itself admitted in
Parliament that 395 farmers have commit-
ted suicide. On the one hand, the prices
of all essential commodities, agricultural
inputs have increased due to which the
farmers are unable to buy good quality
seeds, fertilisers, etc. On the other hand,
the prices of all essential commodities
have increased beyond their means.

It is well-known that prices are linked
with Government policy. The Govern-
ment is expected to monitor prices and
intcrvene in cases of shortages either by
resorting to imports or by taking stringent
measures against the hoarders and black-
marketers. But, they are now a mute
spectator. Why and what for? This is my
question.

The public revolt on the price rise of
essential commodities has already begun
throughout the country. On 14th July. a
nation-wide demonstration was held
against the anti-people policy of the
Government at the call of ‘Jatiya
Manch’—a platform of 56 mass organisa-
tions in Calcutta. In Calcutta, braving
torrential rains, thousands of people took
part in the demonstrations. If the
Government expects people to tolerate
hunger, it is living in a fool's paradise.
This Government has no right to play
with the lives of crores of hard working
and economically exploited sections of
the people to benefit a handful of exploi-
ters and common criminals. Still, there is
time. The Government must mend its
ways for the cause of the common peo-
ple. The Public Distribution System must
be strengthencd to protect economically
vulnerable sections of the society. The
Public Distribution System can function
well only if the Government wants to do
it. Our farmers are not to be blamed for

the -non-functioning of the PDS. In fact,
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procurement of both rice and wheat is
higher in 1997-98 than:it was in 1996.97. 1
sce no reason why the Central Govern-
ment should not provide all essential
commodities at subsidised rates through-
out the country. This has been our con-
sistent demand. It is time the Govern-
ment gives us a clear answer on this.
Considering the gravity of the situation, 1
would urge upon the Government to act
in the matter without any further delay.

We demand, that the Government
must directly intervene and take effective
measures to control prices immediately
and this is number one. Two, the main
thrust of this measure should be to pro-
tect the weaker sections who are already
on the brink of starvation. Merely leaving
priccs where they are is not enough.
They must be rolled back to pre-Budget
levels at least. Three, fourteen essential
commodities must be distributed through
the Public Distribution System at subsid-
ised rates throughout the country. Four,
the TPDS for the people below the pov-
erty-line should be implemented vigor-
ously and provide a minimum of 20 kg.
foodgrains instead of 10 kg. per family
per month at about half the Central issue
prices, and the last, conduct immediate
raids on godowns of hoarders,
speculators, and black-marketeers and
bring miscreants to vook. With these
words, 1 move the Resolution.

I again say that it is a national problem
which needs to be addressed with a sense
of urgency. I want to mention one thing,
Mr. Vice-Chairman, Sir. The other day
when the House was discussing function-
ing of the Ministry of External Affairs, in
the course of the discussion, some Mem-
bers referred to Pokhran issue and its
fallout on the economic front. They men-
tioned sharp rise of prices of essential
commodities. There are more than 50%
people below the poverty-line. We are
the first in the world with regard to
illiteracy. It is unfortunate that some
Members were rehshing. So, it 15 my
,humble’ submission to my colleagues be-
cause it is a national issue.
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The majority of the people are af-
fected. I hope all my colleagues will
support this resolution for the greater
cause of the common people in the coun-
try. Thank you.

The question was proposed.

SHRI JOHN F. FERNANDES (Goa):
Mr. Vice-Chairman, Sir, 1 think it was
appropriate for the Finance Minister to
be prescnt in the House because we are
talking of price risc and this is a mechan-
ism which is controlled by the Finance
Ministry. ....(Interruptions)... 1 am not
objccting to the presence of the Agricul-
ture Minister. But, I do not think that we
are discussing a situation arising out of
any drought or floods. Sir, we have
plenty and this artificial shortage has
been crcated by the free market
cconomy. The Government has totally
and miscrably failed. The hon. Member,
Mr. Das, has mentioned about cereals,
vegetables, edible oils etc. The other day
the hon. Finance Minister, Shri Yashwant
Sinha, was mentioning that he had not
incrcased the prices of commodities
through the Budget. So, why should we
question it? He is on record. I read it in
the Press. Sir, we are talking of frce
market economy. This Government is a
champion of that economy. I have no
grudge against it. They should do it
because finally the country has to prosper
economically and march ahead. But, they
have to see that we protect the interests
of the 60 per cent people of the country
who are living below the poverty line and
take only one meal per day or even none.
For that purpose, we started the Public
‘Distribution System so that the people
are able to get foodgrains and other
essential commedities. This Government
claims to be the champion of the poor
people. Every political party does it. But,
'we have seen that previously under
ESMA the black-marketeers were sup-
posed to be imprisoned for seven years.
When this Government came to power,
they reduced it two years through an
‘Ordinance. So, you can well see the
intention of this Government to control
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the prices, hoarding and black-marketing.
We are not suffering in this country
becausc of poverty. We have plenty. We
have poverty because of this shortage.
The point is that we have miserably failed
in the Public Distribution System. The
other day a Member from Uttar Pradesh
mentioncd how potatoes were getting rot-
ten on the way and how the farmers were
requesting the people to take the
potatoes free. Sir, the then Prime Minis-
ter late Rajiv Gandhi started a new
Ministry, the Ministry of Food Proces-
sing. His intention was to see that what-
ever is produced in the country, whatever
we cannot eat, we can distribute it to
those parts of the country which do not
have access to those things. The Govern-
ment has miserably failed in the matter of
Public Distribution System because our
distribution system is very obsolete. In
the morning we were discussing about the
FCl. Most of the foodgrain is getting
rotten because our storage system is very
bad and obsolete. This has not been done
on a scientific basis and millions of ton-
nes of foodgrains is getting rotten and it
becomes unusable for human consump-
tion. Sir, when we talk of the Public
Distribution System, often we see that
invariably the quota is released by the
Central Government late and as such
people do not get ther ration quota.
There is no mechanism with the Govern-
ment to see whether this quota is distri-
buted or the backlog is remaining with
the State Governments. As a result of
this, an artificial shortage is created in
the market and in the PDS. The foodg-
rain, maybe, kerosene also, is siphoned
off in the open market. There is one such
clear case in my State. I raised this issue
in this House that the populaton is in-
flated by additional iwo lakhs just to get
a quota of 5 lakh literes of kerosene per
month. This kerosene is pilfered from
Public Distribution System where it is’
sold at Rs. 2.90 per litre, to the open
market where it is sold at Rs. 6 per litre.
Sir, kerosene which is pilfered in the
open market in turn will go for adultera-
tion of petrol which is sold at Rs. 26 per
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litre. T have raised this matter in this
Housc and asked the Government to
have a mechanism to check this system as
to what is the backlog and whether this
backlog accrued to the future quota of
:he State. Same is the case with wheat.
This is the case in my State also. I think,
it must bc happecning throughout the
country. If it is happcning in a State
which is having the second highest liera-
cy rate in the country, it will also happen
clsewhere on a larger scale. The wheat
which is supplicd through Public Distribu-
tion System is pilfcred to flour mills and
in turn, it is sold in the open market for
industries. 1 wanted to know whether the
Government has any system to sec that
whatever they allot to the States is distri-
buted to the people to whom it is car-
marked, This is the main shortage cre-
sted in the couniry so dhat the poo:
people who ure entitled for controlicd
commoditics are cosmpelied 10 go out and
buy the same commodity in the open
market ai an exorbitant price.

We have also seen that we talk that
60% of the people are living below pov-
o1ty hme not berause they cannot afford,
but there s no emplovment and  the
Government has rightly started food-for-
work. | wanted to know from the
Government whether the scheme is still
in vogue. Then, we have the Mid-day
Meal Scheme for students. Whether it is
still in vogue because this will help to
amcliorate the sufferings of the poor
people. 1 wanted to know whether the
scheme is still in operation because I
remember that the former Prime
Minister, Shri Narasimha Raoji, had
come to this House and said that we had
18 million tonnes of excess bufferstock
and this will be converted back into
packed food to make bread and cakes to
distribute to children. Whatever is given
under this scheme in the form of ‘green’,
does not go to those students for whom it
is due. That was a scheme which was
announced in this House. 1 wanted to
know from the Government whether this
scheme is still in vague and whether the
Government is implementing it.
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1 can understand that vegetable prices
are seasonal and if you go to markets of
Delhi, tomatoes cost about Rs. 40 per kg.
It went from Rs. 10 per kg. to Rs. 12 per
kg. to Rs. 40 per kgl wanted to know
whether the Government, the Central
Government, will say that this is a State
matter and it is persuading the State
Government to see that this commodity is
supplied through the Public Distribution
System. It is a very essential commodity
for every common man. It is not a
commodity which can be hoarded and
which can be stored because it is a
persihable item

Secondly, we have seen that inflation
has gone up from 3% to 7.41%. I think,
the Budget has to play its own role, leave
aside the cconomic sanctions and other
phobia created in the market by this
Government by their actions. I wanted to
know whether any steps arc taken by the
“sovernment, by the Finance Ministry, to
sce that the prices are brought down
beecause the moment you increased the
price of petrol by one rupece as ccss,
naturally, everybody had the frecdom to
increase the prices by leaps and bounds
and the Government has no control and
therc is no controlling machincry. I hope
the hom. Minister will reply to my
queries. With these few submissions, I
support my colleague in his resolution
and 1 feel that the Government has to be
very responsive, especially to the
vulnerable sections of our society, the
60% people of this country who live
below the poverty line. Thank you. -

Mt e fig e (TER):
TRy WeRd, St @ g™ 3 7 ges
3% & & amias favg 9 G50 ¥ 570 35
Y 3@ o 9@ D faaga I waA R fR
A IF B, 77 T 3 FHH HaER I §H
e B T s R W A
o ST 2, WY R T Rew W @
o W wed N TgH fm 3w e @
3T W T WER A S R T 3 AR
g ok gea ofg F s ok IF FOX ¥
TR e B A R ' FA ¥ B
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fEeftam W ifrgo e Aqfa g @, &
B - & R ¥ W 9F A we
aed {1 W W@ I% & B 23697 Ik
236,98 ¥ A9 X oF af § M-z s—10 W
I F W D TEA & e SR g @
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A gz g ¥ wEed w1 ¥ o 1700 A 2160
R fEee A e g W 6 2647 T R
oz ¥ 322 gl & o 2200 TH A TR 2660
1 ¥ fEew ) afg @ 20.46 Wi g
g ¢ T o ¥ 1700 ¥@ ¥ 2100 W
23.63 sz # gfg g 21 T R 2100 A
dgt 3400 ¥ @ TN TR waluw feFfaa

T, el 1849 W # afg @ ¥ wed
Regs 476 & W 710 ¥ & 7 Ik
e RwEE 620 A 680 R T, T 30.77
Witz % ofE 1 3 ofE ¥ TR T w
T g A R w0 e § R aw S
T 3 SR N T F, 7% form wEy T

99 T I9eR e SR o, Wﬁiﬁr{ﬁl
FFRE-TER § @ oW e oA e
e aE st oyuR B G 9 39 wea B
FR Taa-Rem #h sat ¥ @ W o#
@) g, e & D gE- A Fod wene
OF T ST YI— 3GF FAO 30 ¥ 40 Wi
o 3R S o wE Qe ok Aol 4,
Fres #ro et f w80 € 5 TR @
Ta % gaw o W 9 YeER ¥ gad aroh
Wy ¥, T R 40 Y 0 W THA N
dfE & o waa @ T R W @
R d aeR ¥ e Rl weR W S ek
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g faege ¥ @ W A & wa g W
10 & F IR W TN wet A R end T
N W ¥ IR @ A A6 A BE 3 aW
A R won? T @ @ T, TR F IR
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Fg @Fa § 5 wER fFA ww @ feder @
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g o FR T A fE e R, @
T8 ea gfeg sl g R, Sud Frfa w0 &
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I— fred 9 WA S R # el
@—3as T ¥ § Tad 98 F 0 e@ER F
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B “ug 3@ W ¢ 5 oo M A o,
A e ok TR = S oww wW g §, W
FA T AW R R T S W
& 7 s W T o g ¢ o v @
e f quelt @ TR R wE SR 1998 F
Fo T ¥ Few wEw g F W T Igm
s FEEd & 6w A wEe geR ok g
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% 98 I D T W SE A0 S )
froelt R R & &9 @, So@ S8 @
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R F A D I AR A A R
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Fao frm A N o @ SHH WG 9g @ A
I ws FrEA T8 & Fp Sard g o s
# o g W wrrd frerd @ se% W@ i
e R T A O ) R R SR W
I g AR ot 3o & 3RE YW W
| 9 ge B W OHE WK R
HER 1 FW AfeE H R T R HA T
& fa@r 2 fF ol oa 9, W% &% wEad
&, TR N =3 I F, TR T e =
F ¥ e P D G99 @ A 2@ oge
fegr 2 ol =l sy § firg A S, gafern et
Geft g # @ @ A @ of @ 2w
A A TEFR F FM § | 3Een ¥ wwR
& |Em, W e weew § s aam §
T e e wE o R g afg ond @

[17 JULY, 1998]

!
!
!
!
;
i

the Need to Stengthen 294
Public Distribution System

@ ¢ smw s w0 € 6 orTE wéN ¥ T
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THE VICE-CHAIRMAN (SHR!
JOHN F. FERNANDES): Shri Sanatan
Bisi.

SHR1 RAMACHANDRA KHUNTIA
(Orissa): Mr. Vice-Chairman, Sir, 1 am
on a point of order.

THE  VICE-CHAIRMAN  {(SHR!
JOHN F. FERNANDES): What is it?

SHRI RAMACHANDRA KHUNTIA:
Sir, as you know, Members have a right
to mention something urgent, in the form
of Special Mentions.

THE VICE-CHAIRMAN (SHRI
JOHN F. FERNANDES): No, please.
Don't raise it now. You can raise it later
on. This is Private Members’ time.

SHRI RAMACHANDRA KHUNTIA:,
What I want to 3ubmit, Sir, is that in the
last few days, Mcmbers did not have the
opportunity to make Special Mentions.

THE VICE-CHAIRMAN (SHRI
JOHN F. FERNANDES): You have
time for that. We are sitting till 5.30 p.m.
You can raise it then. Not now.

SHRI RAMACHANDRA KHUNTIA:
I am not reading anything, Sir.

THE VICE-CHAIRMAN  (SHRI

-JOHN F. FERNANDES): We have to

take the sense of the House at that time
whether we could take wup Special
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Mentions. Not now. This is Private

Mcmbers® time. Don’t raise this matter

now. Shri Sanatan Bisi, please.

$HRI SANATAN BISI (Orissa):
Mank you, Mr. Vice-Chairman, for
living me this opportunity. I welcome
his Resolution.

1 will start with the State of Orissa, in
‘clation to the public distribution system,
wailability of essential commodities and
rice rise.

There was an Unstarred Question, No.
176, answered on 3rd March, 1997. The
inswer was from the Minister of Civil
supplics, Consumer Affairs and Public
Distribution. It has been clearly stated
hat so far as the State of Orissa was
:oncerned, the total monthly allocation of
‘oodgrains was increased to 1,33,000
netric tonnes, out of which, rice was 1
akh metric tonnes and wheat was 33,000
netric tonnes, for December, 1996. The
otal allocation was 1,40,000 metric
onnes, of which rice was 1 lakh metric
onnes and wheat 40,000 tonnes, for
lanuary, 1997. Rice was 1 lakh metric
onnes and wheat was 50,000 metric
onnes for February and March, 1997.
The important thing I want to submit .is
‘hat the quantity of rice and wheat lifted
sy the State Government was, however,
much less than the guality allotted. So, 1
want to know from the Minister whether
they are monitoring this thing. If there is
any monitoring, I want to know whether
the State Government has lifted the
uloted essential commodities or not.

Sccondly, so far as our State is
sneerned, the total number of BPL
Jersons was 31.82 lakhs, There was a
Starred Question in this House today. In
its answer, it has been clearly stated that
the National Human Rights Commission
had recommended continuance of the
Emergency Feeding Programme for the
Kalahandi, the Bolangir and the Koraput
Districts, and that the Programme
covered 74,545 persops who were old and
indigent destitutes.’ The intention is that
they should be provided with at least 1
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meal everyday to combat Sstarvation
deaths in Orissa. I want to know from
the  Minister  whether rice as
recommended by the Human Rights
Commission has been sent to the State of
Orissa accordingly, whether it has been
sent from time to time or not and
whether those things have been lifted by
the State Government and given to the
starving people of the Bolangir, the
Kalahandi and the Koraput Districts.
When I visitced Bolangir and Kalahandi
last month, I found that the Emergency
Fceding programme was not being
implemecfted. There was a discussion in
the Vidhan Sabha also. Under the
Emergency Feeding Programme, they
were providing one meal daily except on
Sundays to the disabled persons. But
there was a demand from the Human
Rights Commission as well as from the
Members of the Legislative Assembly
that frce cmergency feeding should be
provided on all days. I am sorry to say
that even though it was discused in the
Vidhan Sabha, till now, the day when I
visited those areas, no free meal was
provided on Sunday. So, the Government
should make necessary enquiries about it.

Furthermore, about issue of consumer
cards, it was discussed in the district
committee meeting that the consumer
cards have not been issued to all the
persons in most of the districts.

Futhermore, with the population
growth in all the villages, there is demand
for more ration cards. I want to know
from the Minister how many ration cards
have bcen issued by the State
Government in Orissa. What is the
demand of the State of Orissa? I want to
know the districtwise break-up of the
ration cards issued. Furthermore, 1 want
to know whether ration was provided
properly to the consumers. That shoyld
also be monitored for strengthening the
PDS. The Government has all along been.
talking about strengthening of the PDS,
All persons who are below the poverty-
line should be covered. This should also
be examined.
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The other thing-that I want to talk
about is that the present Government is
not very much serious about checking the
price-rise. The Government is taking it
very lightly. At the outset, I will say that
the Government is not very serious, and
it is not seriously going to implement all
these things. The present Government
has lost all political and administrative
capabilities to check price rise leaving the
people at the mercy of the market. So far
as inflation is concerned, during May the
rate of inflation based on the Consumer

Price Index was 10.5 per cent. Moreover,

when it was known to the Government

that prices of edible oil have been
escalating for over four months, why was
the State Trading Corporation not asked
to import palmoline? This shows the
slackness on the part of the Government.
Furthermore, when it was known that
because of natural calamities and other
exigencies, there will be shortage in the
supply of fruits and vegetables, they
should have anticipated it and taken
adequate mecasures. Now, they are
putting the people in a difficult position.

Sir, hoarders and speculators are taking
advantage of the situation by further
aggravating the shortfall. Therefore, I
demand the Government should take an
eagly action against such offenders so that
there is a fear psychosis in their mind
that if they put the consumers to further
difficulties, they will be "arrested and
serious action would follow. I would like
to know how many such offenders
throughout the country have been
booked.

Since there has been a decline in
agricultural production, the Government
should take action to see that its
infrastructure is further strengthened,
irrigation potential is further developed
and more loans are given to the
cultivators, who have been suffering for
the last three consecutive years. I hope
the hon. Minister while replying to the
debate, would also reply to the points
raiscd by me.
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THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI): Hon. Mcembers, 1
have to say one thing. It is five O’clock
now. We will continuc with the Resolu-
tion till 5.35 PM. There are scven speak-
ers who are yet to speak. If the Resolu-
tion is not complcted today, then as per
the rules, it will lapsc. So, I request the
Members to be brief so that we may be
able to complete it today itself. We
would also like to hear the Minister. So,
I request the Members to keep this thing
in mind while making their speeches.

o (sfiwet) sfifen femawd @a: oW
# g ¥ R F@, @ T 4
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fifret A g aEd 1 A @ femm § o
yam ¥ At el B O o)

e (o) ftfen Fawawd wde: @
e pade T ¢ e wive ' 9he

qi

Fomwrag: (st waa fafa): den, v
dvm A A ez & e @ R Az # s
mFmddmp PAFATEN A A
s @l A owerd ¥ fa @@ w ¥

SHRI RAMACHANDRA KHUNTIA
(ORISSA): Mr. Vice-Chairman, Sir, the

Resolution moved by the hon. Member,
Shri Khagen Das, about the very sharp
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rise in the prices of cssential commodities
is a very important Resolution and I
support the same. While supporting the
Resolution, I must not forget to say that
the Finance Minister should have been
present here because this is a very, very
scrious matter and is dircctly rclated to
the cconomy of the country, The price
rise, the inflation, the wholesale consum-
cr pricc index and the price index are
dircetly connected with the economy of
the country. The hon. Minister, Shri S.5.
Barnala, is a very nice person. We have a
ot of respect for him. Sir, but this
Government had incrcased the price of
urca without his knowledge. The discus-
sion which is gaing on involves the inter-
ests of the consumers. I do not know how
scriously this discussion will be taken by
the Government. I don’t want to repcat
what other Mcembers have said. The
Government may say that it would be in
a position to control the prices. But [ will
be bold cnough to say that the Govern-
ment can never control the prices.

5.00 .M.

As you know, though they say that in
the Budget the Plan allocations are very
attractive, we know that the Government
don’t have the money to spend as per the
Budget allocations.

SHRI S. VIDUTHALAI VIRUMBI:
(TAMIL NADU): Sir, I want to make a
submission.

THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI): Pleace sit down,
Mr. Khuntia.

SHRI S. VIDUTHALAI VIRUMBI:
Sir, you have said that we have to con-
clude this decbate by 5.25 P.M. Only 20
minutcs arc left. There are seven Mem-
bers to speak on this issue. It would be

better, if the Members confine their
spceches to three minutes.
THE VICE-CHAIRMAN (SHRI

SANATAN BISI): It is a very good
suggestion. 1 welcome it because you are

. making a commitment.
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SHRI-S. VIDUTHALAI VIRUMBIL:

Sir, it applics to all. If we do that, then

everybody can participate in the debate.

SHRI RAMACHANDRA KHUNTIA:
I think, they will not be able to control
price-risc and inflation. The most affected
class by the price-rise is the working
class, the wage earners. As I am a Vice-
President of INTUC, I know the working
class population in the country is around
32 millions of which 4 millions belong to
the organised working class who have got
wage, salary, security of service. They
will also be affected by this. But what
about the other 28 million workers who
are working in the agricultural ficld,
building, construction and other unorgan-
ised sector those who are plucking sal
trees, mahua Kendu leaves and other
forest and Minor forest product you
know that the wage they are getting per
day is less than Rs. 10/~. In Orissa, it is
Rs. 304 in Madhya Pradesh, it is
Rs. 35/4; in Tamil Nadu, Maharashtra, it
is about Rs. 15/- or Rs. 17/-. But in
Haryana and Delhi, it may be Rs. 55/- or
Rs. 60/- or Rs. 70/- If you go through
the facts, you will find that the price of
tomatoes, which was some days ago
Rs. 60/- per kg., is now Rs. 60/- per kg.;
the price of edible oil has also gone up by
Rs. 12/-, and the same is the case with
potatoes. If a worker gets Rs. 25/- per-
day and only hundred working days in a
whole year-will that worker be able to fill
his belly? Wil that worker be able to
purchase slates and bags for his school-
going children? Will that worker be able
to do justice to his family? In this situa-
tion, the wage earners also are badly
affected by this price-rise. This Govern-
ment-is totally callous, is not concerned,
is not serious because this Government
does not represent the working class; this
C_.ernment does not represent the
wage-earners. This Government repre-
sents the traders, the black-marketeers,
the industrialists and those who do not
care for price-rise, those who do not care
for inflation, and there are no repercus-
sions,on them if the price-rise continucs.
This is the situation. One hon
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was telling us here that it had no connec-
tion with the Pokhran issue, with the
nuclear bamb explosions. But it has con-
nection with that issuc because after this
incident,—wc do support the Govern-
ment on this issue since it is a question of
the sccurity of the nation, But after the
nuclcar explosions, there are trade re-
strictions and sanctions as a result of
which the money which was expected to
come to India will not come. It has
serious repercussions on the economy of
the country. It has repercussions.

Mr. Vice-Chairman , I want to draw
your attention to the fact that if the
distribution system of essential com-
moditics cannot be streamlined, which is
more important for the consumers, and if
the right of the consumers cannot be
protected, then what for the Government
is there. All the individuals are working
mainly because they have to live, and to
live, they have to eat. If a majority of the
inhabitants of the country camnot get
essential commodities, if they cannot earn
enough to fill their belly and their chil-
dren’s belly, then what for is the Govern-
ment there? What for is the public dis-
tribution system there? What for is the
socicty there? Sir, the Government
should take note of it and immediately
call a meeting of all the Chief Members
to streamline the Public Distribution Sys-
tem and evolve an action plan to take
stringent action against the black-mar-
ketcers and the hoarders so that the
consumers get, at least, the essential
commodities at a reasonable price. It is
high time that the Government did some-
thing. The Government should also think
how the price-rise can be checked. The
Government should tell the House how it
is planning to manage the situation, when
the investments are not coming from
abroad, when the Government is also not
able to arrange them from inside the
country. What is the proposal of the
Government?

If that thing is not managed, the price
rise cannot be controlled and the
inflaction cannot be controlled, and this
inflaction, I am sure, which is going up
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from September, 1997, will touch two
digits by the end of 1998. In this
situation, I once again urge, through you,
upon the Government that it should take
immcdiate steps by calling a meeting of

the Chief Ministers of various States and.

cvolve a detailed action plan so that the
public distribution system is streamlined
and the price is controlled.

st el g wgEf (Fmoww):
IEIE HEid, ¥ HIYE eI Fud §9 RS
# T R e § s @ S 8 @
g9 A Y R, 9 agd @ weaq § R
H WYl F 3@ § IR S TS e ot fu
g A Y v § fr oM PR w0 F
o %) 4] 3@ e # ¥ ok s R 6
et ¥ Fe W 3R g S e e F
R AN FEuY g
FE e §, IR T, 9wk aR-an
o gN @ T3 T 7 FE 9w g w@ A
Fd TER ® W 7% oA AAE B OWER
R W Rw Y A W ouma g A FEw
fr-er el # 3l v fme e § FiE
f @i 9 3 g 91 A @ 9 @ @
& www ¢ oI mew ok R
e g W W W fFER w9 oA

T T § o ffgeyR faes ¥ R
% o Fon wew g1 hes g faew
oy uga & ¥ fERdR ¥ e o
rerd o fow fol % sw e R @
Th ¥ o o IR ¥ fe W g ot
) 2w o, R W T '@l @ el
¥ gra QA1 & aifte 1 A 3w A
e S G g sifus B wifky ol
ifere & 59 gwe A vewa § o o o =R
d R R g TR ¥ Em
GERT A 9 faeg ® S # S @i S @
T, -3t 1 9% h R gen W fe
dfserh fefmpm faw=y = g2dm 7 B, 799
Yl S ¥, R Tl sem fRa W
gafe, gl | & wng § R 3k SR @R
g wfye, ¥iw fER W OfRT I 8 W
I T TR I3 W AR I EEE H
forrtt sma &t e =0 W A 99 4, A
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®/ W W Y 4R TR w st e
T e B el w R R = w #
weE R B S foflaw € ok eea sia 3,
s F W W A AW g fafam ek
dfeae e & A o o9 SR ¥ fe osm qw A
3 3ua 79 § ol m R § %F us wEn
W AN &% TER A WEEd 4 9 @
Ay Tt @2, I e o W F
afen Afs feaa oam A =0 G- @ #
T WH | I SHS € fr g ad @ 3R A
i otk Wi A S 9w aEE SR W, S 3
ga ¥ fou % R w ofeaw e @
e T W g @ S fofae % Wy @
g ¢ ol T o Feflgee = W 8, W Wt
#, Bfred word & W TR Femes s %
A A G IR IGH S 9T &1 IERE
IO GUR # AR R | WY @ WY qE A
T A N TR P F fEE T
my €, & T g fe e ww o ol s
o[ 2 F yEvEEd R

T A T A® F FEE F 9w § R
qF o STl W wa@ 8, Afeww W
T R, Bl W WA €, 39 &R ¥ 7Y A
i fr ome g Sem woof PR #Q ¥

e, & A 9N e 98 A8 2
3N T A fee W W SW Ww H
FOREE & o GG 9% 961 WI5Y, §EE &
RATR o] wga v gen ) P R /A
ama ¥, a8 W f froe | 7ga SR g o,
o ¥ 39 A T EHT A, W IR A TS
T wEd O wifE T T W W W, 5o
aeq 4 iR froch s | & @@ Wew W f&
¥@ % ar fREM TN ITe Sem T @ 3@
fega § Few oM wfen ) fram wepR R
2 i dggw N}, @ N I B @R #
wE wl A W R F ok sw
S s & T & O e w9 WA 24§
3 9@ IaeA FH B R A oed v Fa
& ved 2, @ e R T R %
T W THA 2| M FE TR & FF agd
4 ofeqd @ S9ET AE @ wed dfE
v ol # R @ @ wad @ el
RvR wiw ¥ e 399 @ whd €1 e
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N ¢ wm ¥ e i e defweha gty

? o o #98 gu ;@ @ Fwel

gz i W A o wmmw

Fea frm TAR @ @, W # @ T@w Al

7ieE, § ug Frdet o aem § B W@

Aedt @ 8% §) su T d A dan e d

fr a3 & fwa & ) o9 2D 5w

@ s f o 4 w9 fee R, o

Xl ¥ w g o § A Y e @ g |
Foe # v it wm% ok wtem W ¥
g & w et v wn e ¥ IE W T

ag off o Ff R AR R D e
o wg v ¥ ok agm @ e
TR F WY WO e o &
fies o % Wy wfical A= & OR-
wfm # ) & auga § B 5 SR O dRe
afty | ¥ &R S FAE 5 A & wfRks
i @ gen & w9y Uy 6@ B W ek
b, 3% gEen ¥ RN TR A W W §
b wwm ¢ @ weed w et @
B # wew b w ok e & oEm
e foee @ gu & 3, 39 o
uR fom = afsg ok @ ded wwor @
sfemg & fd ¥, T 9 5o §mem W
& afkn | { woga § B owW T ® e
ke % Wiy ik g TR A STR g
gy g w9g PR T R wER Y @ @
W% frg swerd & f A % wu few
TR F wEAm B W , 9% o qorR
afédt & Te i AfE T F SAee I

Hil
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I3 T WE AN IEH g @ W e, e
fog &t fadw w9 { fEn o IRY) Y

oft darat et (sfem dmer): Sqawngy
e, el ¥ el ¥ wm ad & @en w)
¥ oo m apf-andt Rremma o1 (g
B IR Idew, W
ar gl o w1 A @AY A agn W oA WA
e @ fF—" = FAN aiemdz
awC'? W wE —"afaie ¥ & 9 @
1 A FE g W o F?
A oA @ e AN wm T e oaw
SR EER e TR FATE g T A,
o FROER W DA, U WA W A
T st T D R, W A wz @

She is bed-ridden. She cannot walk.

WY o A D weg oD vEd AR A A 1
owe it to her. When I go back I should

tell her that I spoke on this. ¥4% &R &
e 3B T A T A & I T e
¢ & vam w W ¥ e swala e b,
warer 7% T & 6 Tw AR ¥ o of a weh ¥

there is no dispute about it. There has
been tremendous increase inprice. WETE

g o T k1 o & e wW fHW W
% AR ¥ vl @ 9y gwd am &) s o
g% gl Al § W F@ ¥—the whole
question is of credibility—{® &S
ag-a8, v fd ardl  ag aw @ ¥, g
aen & @ ¥, gk o ¥

¥o & e A woTen wea & W T a7
g0 @m-add Y 4 He gave a patient

hearing for 15 minutes.

15 e & wrE T & & awen @ @ ek
35 T ¥ IR I F@ W R N g,
fril 3 wrd @@ g@t1 There is some
problem. They are aware of it. They are
responsive to it. That is the main signal. 1
could find better morale in them.

mmwﬂt.ﬁmaﬂm.maﬁ‘

aa R WA TS AR R ¥ we
are all together in this. M A I

it @3 o ¢ sk N W @ W @
Fi—v@ %= W A W qEen )’ @ e
] ) @ ¥ AW qER & RO
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% o 8 e A e A o e

% wa @ ¥ g8 7w & R s R, 10

fre #t a7 4, wrEa wwE 3 eph @R

£ 79, 78 5 B8 R ¥ ‘Disapproves the

total inaction of the Government in tackl-
ing this issue’.

T B a W B do Rdegea &
T4 8 gl 3 o ¥ N = ¥—not
all these \Members will disagree that

T WG
&1 If it is amended like this: “That this

House notes with deep concern the rise

in prices”, what signal will it send? Will it

be 8 bad signal?

WA B ER Y, W e foiegea @
7o § A v % Mg, W W fotegee @
w bW aite vl & fm o @
oo & WA 4 P W e )
form | 3R ¥ @ wg feeyem o R e i
Fgem® this House will fight, 39 @58 ¥ 98
IR TF WY R, o7 UE fEd U W @
D e W oo oo D TER Y @
F faFd F 1 appeal o others and
through you, Sir, 1o the hor. Minister, to
the Government, to the Opposition as to
why we should not send this signal. Then
the people will know that
@ e # g 5 R gon w form qen gw
A A-Tg T Y g wen B wEE a2
FO B & | IS A S FEN ¥ GHEL I T
ag 78 1 F wngm, 6 A it wkm R A
49 SR B & W e § ok 3 W@ w =

¥ T @ ) It will be a very good
signal to the- whole country.

SHRI S. VIDUTHALA! VIRUMBI
Mr. Vice-Chairman, Sir, the price rise
issue which we are debating here is a
continuous process. It is not a one-time
affair. In spite of that, why we are raising
this issue here is that when we feel that
there is a sharp rise of prices in the
market, when people are agitated, the
reflection of the people’s agitation is
actually high-lighted in the form of a
resolution here. Sir, if you look into the
problems which we are confronted with
now, 1 feel that the price rise is the fall-
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out of varjous policies which have been
pursucd since the list five decades.

Once Nchru said that the black-mar-
keteers should be hanged on the nearest
lamp-post. It is very difficult because they
are the people who arc able to frame the
policy for the nation. That is the situa-
tion. Sir, as a result of the fall-out of the
policy we adopted for the last five de-
cades, we are in an abnormal debt ser-
vice. This abnormal debt service has led
the country to commercial borrowing.
When we indulge in commercial borrow-
ing, automatically, the rate of interest
goes up in the market. When the rate of
interest goes up, it affects us in two
ways—the cost of production and the
exchange rate. If we are going through
this. the price-rise problem cannot be
solved. When the cost of production is
affected, the prices become uncompeti-
tive in the market. At the same time,
when the exchange rate is affected—it
has falen from 36 rupces per dollar to 44
rupees per dollar—exports may increase,
but temporarily. At the same time, the
cost of import will be heavy. So, again it
affects the cost, When it is so, how are
you going to selve the probiem? This is
not an casy thing to solve. What I feel is,
it is a multi-faceted issue. We have to go
through several aspccts in order to con-
tain the price-rise. Here 1 would give you
an example how we have laid the policy.
The Government of India takes money
from the Oil Pool Account. Actually, it
has to be credited in the Capital Ac-
count, but it is credited in the Revenue
Account. Everybody knows it. Because
of that, we have to raise the oil prices.
We have been reluctantly forced to raise
the prices of fuel. When diesel prices
rise, automatically, transport cost goes
up. When transport cost goes up, auto-
matically, it affects the prices. So, this is
a chain reaction from one commodity to
another.

Since the time at my disposal is very
short, I want to raise one or two points.
First of all, we should see that such type
of things should not be indulged in
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future. Now, the processing industry 1s
developing in our country. And when this
industry is devcloping we are lcast
bothered about domestic consumption.
For examplc, you take onion. Bulk of the
production of onion has been taken by
the food processing industry. We have
also cxported onions, When onions are
exparted and sent to food porcessing
industry, we arc unable to mect the
requircment of domestic consumption. As
a result of that, the prices of onion rise.
So, we should take care of such things in
futurce.

I want to say somcthing about our tax
system. Most of the taxes on essential
commoditics have been  abolished in
Tamil Nadu, Multi point taxes have been
reduced to single point. There is single
point tax on most of the items of daily
usc. In some cascs, thcy have totally
abolished the taxcs. As a result of that,
the prices have come down appreciably.
So far as the sales tax is concerned, up to
Rs. 10 lakhs to Rs. 20 lakhs we have
adopted a sclf-asscssment systcm. As a
result, the sales tax authorities cannot
harass the small tradcrs. When it is so,
automatically, the traders are bound to
scll the geods within the limit of what the
pcople expect. What I want to say is, you
go through the tax system of essential
commoditics in cvery State. This year,
thcre  has  been plenty of paddy
production in  Tamil Nadu. The
Government  has  purchased 18 lakh
tonnes of paddy, not at the same price
fixed by the central Government. They
have given us bonus also. Like that, for
sugarcanc, we have given Rs. 180 per
tonne more. We have assured that we
will give one thousand rupeces per tonne.
For thrce more years, we will be there
and we will see that it is given to them. I
feel that taxation policy should be
restructured and collection of taxes also
should be improved upon and
restructured. This has to be done
simultancously at the Centre and the
States. If we .do this, then, T think, the
pricc risc can be controlled. Otherwise,
again, we may have to come over here to
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spcak on thc same subject. With these
words, I conclude. Think you very much.

g (ofivdl) Iffen  famawE ==
(AR): W, 98 W HEUE W g9 §, °9%
@ T T ¥ o ¥ me o ¥ &
o fom 3 s 3 wedt g oW
W e s geTE R aed ge T A
IR W e dm W
da-ar oA ¥ = I F Tm 30 @k, 40
W, 50 e W}, % fedew ¥ safm T
& wed & e o= el Y ook R A
HE THRY 40 F9Y YO 3, @ 30-40 ¥4
am o fiemn ¥ A 30% 99 o 99 [T
Tfsn fF T 9N AW & ¥R UGN
wE-gfer R FE A ¥ ORF N v T
FE ¥ g w9 0 g o T wETd W R?
0@ A% H6 oAl t—WER N G D6 F
frrm 3 @ Froraa —3% fom O T
e e § G B @ A9 Y g8 @
ad # 2 oFd TR wEn w Edde 1w,
TefE 8 A aa wER § o dfe e
W F Fd FH F oy e fad @
frrd 76 ¥R}, = sy g@ A ¢, S F
ITq w3, WE-Ued % W &, oNfEr W
el A R A W AW R, A 20 T, 30
e Yo RH SR S R, 7€ T §%0 §U
ol % o w= A w fgenm? weie, s
4 Hich H w0 9B 21 TR wEelE @R
do Ben 3 wamn, g ofeersi A @ @
AeFh v ® it 3% TH @ % @ dH &
g o ¥ @ ot oo 8, Saw 9fd oft g
o ok K o o A B R AE AR F
e @ o F o e }1 v@ W A 3o
& & ¥ A 9w feemol? dékE, e
wEfrE Y W e REIH s @
®mW? ®H 35 W 9@ FE, | TS wH F AR
@ TR A W dEn sedt & S SR
FadE &M, w2y F fedig ff T an
M, A w2 Al @ e aen T R,
7y wed 4 & fawa 2 5|s S am
s T AR g1 AR, R S A
UE-FeA & a9 # a9 38 8, e H W R
R §) wEr X 0 IEH seE I TER
R IS W e HE @ I A | s
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7% F A TEEE fem § ok 3% IR el
TER E W W@ RS T E 8, SEH
Bl & o oo @@ @, 9 T A oS
3, 7% ol i w9 T 4, I W
e fifigeem a1 W ¥ TR F I F—a
Oz faga —7lw AW SR W R, 3T
A g WV TR I 2, a8 SR-Me Yhe
dR AW E—d s@ Y W R ggd I
¥ AR s fE T e, 3 R 4
frerft A 0 98 Wt SR Stem? o9 I #
fr Rwa o 91 f 19 a0 H awelw @ R
¥ e o faer R O ferf ¥ W
W ¥ WER F I ¥ qAAT wew A 3
IR FAA—G A W I a2 @S v
% F d—3TH = 5 dEE | M-En ug
IR A T FEn TER Y

dRem F g FO A 2| IR @ T
B @ TWEE IEH TRT w1 | afF T
w2 s Pl ¥ ®YE F T T &G
@ ¥ i e § @ ¥ S s ol
R X v B 7R of FH 4-5 TS F NEEA F
arma o R gF T [ A A A g
fr e wgiftm &

W, o e g 8 v # 4 e W
3 o o A-99 TR wg T F
0 B T AT R R0 T o
Rk 38 21 3o qRom @ W@ @m fR
TE-318 TN FU5 w9 & R weihm
M) zad 7w otk @ T T ) AW F
T Wiz 9% ¥, 9 9% €iE Wi 9 O
¢ w RrgTm P aeh } 7w A end ah
21 o T T wER W e 8, a8 N
YR A FEA R R TR TN W § @
oo W Motz B e ¥ wEA wed §
fr oo foe e B W THRA
T WA W o T YEed @ s
i s arfen ol SR-8R W ¥ W Wi
ReeqyA fewes & ag W WES WA qf
i ar wfe S ofee R e @
FrRrll 01 3R @ yEuE T8 #0 R 1w
. o feegm e T AR At @
) W 39 faew & Wy @ wam I
3@ @ B fram ¥, som P fem # @
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3G T g I I #1 3 S AW S
st 2 39 4% N QA =oF W ¥ 39
T FE T FF MR TN W
SR FIe frm e ag IRl @ ol e A
%\ arfge

W @ =Y Afdue & e e 3§
FE AT 75w Mot # «@ el smw
A fed ot i St ® dmw T Al @
w21 T o A g W F wE A
B § TR o QU WEuH 58 W w8 R
W R 20-25 el s B S @ s
@M1 ogeF W ¥ uffEdd oftw w=3a 3
fewrra fm & ot T amw 20 e o
DRV TED A D KNP A W
¥ g 9t fE gAn S aw ' @, e a@
A e F Enl # f9E o § I v
4z @ 6 H9-Hia 11-12 Tl A9 W D
g2 T 2, N AT & IwEm % orw 9
®e ¢ T 9" AH-9R 9§ SN 10—12
i ¥ AFF T AR A 10—15 TR g
e & e 3 3 % of 9 3o ¥
dm T ) U offeefr F s fed afeen W
e fordand d @ g A ae gER W
a1 9@ TF H oacend ® I [ =E
e da © IR T/ W TW T W a
R WA B ME F AR ¥ UF wF 1 oA
Yoz arw BeRAYA W WEu™ TR W W
8 @ e 10—12 Wi 3 S gy ¥
aF @ g AW qH w0w S o ¥ wed &
sk fRel A N amaa w5 O qw 2 F
Yo A & S N T w9 w20 U AW
iz g ¥ ol W W @R B

SHRI TRILOKI NATH CHATUR-
VEDI: Sir, it is already 5.30 p.M.....(In-
terruptions)... We do not want this Resol-
ution to lapse. ...(Inmterruptions)...

Jomwray (sht wAaw fafa): dem, sm
FAFTE HIAC |

o (shwet) 3ffen fommwd ww: @
FeE W @ ¢ ¥ WA F 8 F wwd §
% T8 e A AR F0 9w 4 @
#F ER B F W B ISt o
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affr) o off & Yad ¥ my dam
fegera #fy o ©F R & I W @™
g & o } P v e A W R
e o dm wE 9% W W ¥ ag o

st A e Y o A R T I P

A wm faew & aen ¥ 7 B wwelw o
A areh } A o el F AR & ¥ ag
7 #ga ol & ok @ T W o, AN
¥R & a A
THE VICE-CHAIRMAN (SHRI SANA.
TAN BISI): Madam, Plcase conclude.

e (sfrel) 3ffen femmurf e w
s ¥ o R R w4

THE VICE-CHAIRMAN  (SHR]
SANATAN BISI): Hon. Members, 1
have to tuke the sense of the House. The
Private Member's Resolution will con-
tinue ull 5.36 p.m. There are one or twe
Members still to spcak. They can partia-
pate and the Hon. Minister can alse seply
provided you co-operate with the House;
then we can do everything including the
Special Mentions. So, shall we cxtend the
time? ...(interruptions)...

HON. MEMBERS: Yes, 5ir You can
¢ .nd the time.

THE VICE CHAIRMAN (8HR]
SANATAN BIAI): So, we are going 1o
conclude the Resolution as well as the

Special Mentions provided Members ag-
rce with it.

HON. MEMBERS: We all' agree to it.

ot ¥u i M (I WEW): ITEWEE
A wemd w@ ¥ W W v A ¥
F T w g

Iraseag (off waa fafw): 4% 1, @
™

sit @ firg waw: W, oM g3 @ fee @
&z

Igasmeay (st A fafw): em sty
a, @ e &)

st W firg Ateaw: v, ot IO F9 ®
AR wm =@ A A gEnd SR PR IEm
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# @ TR w8 @ sk w1 owma @ @
W at M T E R @ A @
ﬂ?’“ii%?ﬂ-aﬂzaﬁméaﬁaﬁamm?ﬁ
gl @ A wmé @hi epr e,
o @ & weod w3t oK wEn a0 =W
i e sgrer wt A W WS W,
¥ e wEmE 9y ¥ ol of Tw ¥ e
T R e R @gd o @} ok WA
Faeit Yeram 84 @ 9% w9 O @ @ &) R
@ W A i A vd 8, FW, W, R,
g ok 9t TR T o & ag T

} ) s w % e wife an aw s qu
2 oaen o A oW, A R W we b
M 10-1¢, 12-12 fome frm Fooaaw ER L

sesway (o wiaa fafa): Tew s
S TR TG FEERA N 0F B G
o B S 1t will get contnibution from
am hon. Member. That iz the greatest
thing.

sft v frg vham: W, wER Rw ¥ AR R
ff geEr @A, F8 F favm @, e A o
e B B W ol s g A6 @ B ad
g deFm g @ W) W I W@ B www
st @ e | B R @ o A @ e
Ao gff 2 | 77 Rl o= ait T F fmw
R ¥ | T % A g aw 9fk
T W o YA T8 § w1 and dew
W A e T 3 F oA famed ¥
3 TETE F) T W TR AR oo @e
¥ fou 9 faerd am 2, amd @@ ¥ ok
andl yoie ¥ B 20 ¥ o v o | yEem
F6 ofen) faad sw@ @ I @ed ok
T 9 A 7% e 7w ugw, R T frer
¥ oA i A 3 @ ¥ R g
@ TR ¥ w7 w5 A
gel ¥ o &t s afe ) ot o € 2w
#ad fm 2 A W o A T H) A
age @ ¥ arh “w Iww wie SR & a3
WA F IY T W FA AT § We
should not blame any Government. This is
the national phenomenon.
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&9 wa A0l @ 5| g foen e afen, wedm

FN AT | @R X @ i fEn R 3w

F F ook W wE T Y, s Yo ad

¥ foag fear # ofk Tim- ¥ fau =y Ran

& forgran TR Y o B AR R ¥ R

fr wER @ o ad & W Mo s b

e & @ faw W sudh s §)

Iy (sft warw fafa) o st afte de
fieet ham = 3 I D-=n @ WA Ry AW
f W @ S ¥ A g e W o

it defte figm (W Rw): g9 A ek
M gEAY EAwEHFE A W E
& a1 fod el ¥ s ge ¥ o o whmt
Tz g ¥ WA D w fg Aw B
qEE EVEF &1 i W g §
PR BN TR TE W, ST w2
IR WER AR § 10 WwE wEE T ¥ R
Fm T W T a9 ok B
eiw agihi

7ot 99 1% } fF w TeEg @ A A
HEE R K Rt o
L L % @y ¥
O T ow ¥ Wl T Y w2y
S fF SR ¥R 4g WD § & o) W §m
TR TAIR@IRA @D
I IO ¥ A A @ T wE B a|
w1 A P T T e

WA F AR § o o @ & @ sk wm
s @ o B W e g s Y 3 B, sm
TR 3 g fr 1942 § 9@ A w5 A g
u A TR R/ R Ty W e g gen
Rl gen <1 7o Sud et SRR @ ST
91 78 @ |ty & @ ok KA w gww &
WU T ) 9 W aga SR ok wd o
90 TW O WA Wew WA W
R ® Sl e =21

3 ¥ o e w g T @ ¥, WO
W Y aE F W@ R A www
oew § 5 T= & wwd F fedt vam @ @i
T TR TR # Ad ug } | gefay sEe
R R T QP A ) vl

4410 RS F_7].

g 6w
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SHRI SANTOSH .BAGRODIA
(Rajasthan): Thank you, Mr. Vice-
Chairman, Sir for giving me this

opportunity. 1 fully agree to most of the
points raised by Gautamji regarding rise
in prices. But, the most important factor
is demand and supply. We might blame
any individual, we might blame traders,
we might blame the Government, but.the
fact remains that if we have something it
plenty thcre cannot be any price ‘rive;
whether they are durable goods -or
perishable goods. We have seem that,
Here, at the moment we are concerned
about  essential commodities;  the
commiditics which every poor man nseds
every day, especially vegetables. Only 34
days back I read as to why Members feel
that it is duc to the Government's
inaction. While Gautamji says that it is
not the Government's responsibility. I
wish and 1 recommend that Gautamiji
should be made a Minister because he is
supporting the Government very strongly.
1 wish him good luck. The point is
pototocs about 20 kms. away are
available at Rs. 4 per kg., and here it is
Rs. 20 per kg. So, in a distance of 20
kms. it has made so much difference. It is
just a problem of transportation. If this
Government cannot even make sure that
perishable  commodities  are
distributed all over Delhi, 1 am not
talking about the whole country because
they are not capable of ruling the
country. But, even in Delhi, where all of
us are sitting, where everyday we see
what is happening, they cannot supply.
They say that they hawe got mobile vans
which go from place to place and sell
vegetables. 1 have not seen any mobile
van going around and sclling vegetables.
If they sell vegetables at Rs. 10 per kg.,
no trader can sell it at Rs. 20 per kg. Sir,
1 would not take much time because I
definitely want that the Resolution should
be passed. But, it is very easy to say that
nothing has happened during the last five
decades. These things are not going to
matter to public because public knows
what has happened in five decades. These

_arc all political statements. If we compare
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the development in the country, it is

definitely much better. The production of
every commodity in the country has

increased.  The important thing s

distribution, which is not taking place. I

know you do not want me to speak any

longer, so 1 wish this Resolution be
supported by everybody and passed
because this concerns everybody, whether
it is the Government or the Treasury

Benches or the Opposition. Thank you,

Sir.
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“....sharp rise in the prices of
essential commadities like
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SHRI KHAGEN DAS: (Tripura)
gy TReE, § At e TRl B e

T g e o owEl & 9m R because
rising above party affiliations, thcy have
cxpresscd deep concern about the sharp
risc in prices. 1 am extremely sorry to
mention that the hon. Minister has taken
a different view and has almost-tried to
justify the sharp rise in prices. I would
just again bring to your notice that the
annual ratc of inflation has surpassed the
7 per cent mark of 1975 to touch 7.4 per
cent mark in the weck ending June 27.
As per the Government’s admission,
prices of primary food articles have risen
by 9.72 per cent and that of vegetable
rose by 54.9 per cent. I would again like
to quote an emincnt ecconomist.

SHRI SANGH PRIYA GAUTAM:
Mr. Vice-Chairman, Sir, he has already
spoken on this.

SHRI KHAGEN DAS: Sir, the hon.
Minister has mentioned that this
Government is not responsible. Market
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reports indicate the risc in prices of food
articles in April 1998: During the first
week of April, inflation was 4.7; during
the sccond weck it rose to 5.03 per cent.
This rate has risen steadily from the third
week of March. Sir, it is to be noted that
this new Government also assumed office
in the third week of March.

Now, I come to the price of food
articles, particularly wheat and rice. The
Minsiter was spcaking about Dclhi and its
surrounding arcas. What about the
North-Eastern  States and  inaccessible
arcas? What about the inaccessible arcas
of North India? The prices of food

articles rosc sharply. "he hon. Minister

cannot deny this fact and has not bcen

able to justify. Regarding the prices of
essential commodities...

THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI): You have alrcady

mentioned all these things. Kindly let me
know whcther you arc withdrawing the
Resolution or not.

SHRI KHAGEN DAS: No, I am not
withdrawing the Resolution. I would like
to stick to my original Resolution amd
would urge upon the House that it should
be passcd in'toto. I am doing so because
the Hon. Minister has not given any
assurancc and was just trying to justify
the price rise. We cannot accept this.

THE  VICE-CHAIRMAN  (SHRI
SANATAN BISI): Mr. Das, arc you
withdrawing your Resolution?
...(Interruptions)...

SHRI KHAGEN DAS: Sir, 1 gave
specific suggestions also to bring down
prices of ecssential commodities.

simft Wi g@: Ff o wvwEw W
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SHRI RAMACHANDRA
KHUNTIA: Mr. Vicc-Chairman, only
Declhi, Punjab Himachal Pradesh and

Haryana do not constitute India. There
arc other States also which constitute
India. For cxample, Orissa, North-East
Region and many other States. While
replying to the quecries, the Minister
should have covered all the States in the
country, that is, India ...(Interruptions)...

SHRI TRILOKI NATH
CHATURVEDI (Uttar Pradesh): He has
mentioned only States from where
vegetables were brought. Your
interpretation  that the Minister has
referred to only some States is completely
wrong. For him the country is one which
includes Orissa, Rajasthan, Delhi and
many other States. For all of us the
country is one. That is what he has said.

SHRI SURIJIT SINGH BARNALA:
Mr. Vice-Chairman, Sir, there was a
demand from Orissa for additional wheat.

[RAJYA SABHA]
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Recently we have allocated additional
foodgrains to Orissa because their
demand appeared to be genuine. Mr.

Vice-Chairman, Sir, while you were
spcaking you have mentioned that
perhaps  they werec not lifting the

foodgrains. 1 agree that there was some
problem in the lifting of foodgrains. Now
I think this problem also will be solved.
They will start lifting whatever foodgrains
have been allocated to them.

Reading supply of foodgrains to the
North-East Region, we have issued
instructions that foodgrains must reach
that place before the monsson season so
that they do not face any shortage of
foodgrains. We have made that
arrangement, I think that has succeeded
to a large extent, I would not say wholly,
becausc there has been disruption in the
communications at many places. All the
same, sufficicnt foograins stocks were
despatched in time.

Similarly for the far-fetched areas of
Jammu and Kashmir, we have tried to
send foodgrains from Amritsar by road.
Though it is a very long distance, still, we
have tried to send foodgrains in time. We
have made that arrangement from
Amirtsar by road right up to Srinagar.
That type of cffort we are doing.

For Delhi also, we are trying to put in
our best efforts to provide all essential
commodities at a very reasonable price. I
can assure the hon. Members that we will
takc maximum precautions in ensufing
spply of foodgrains to all the States.

THE VICE-CHAIRMAN (SHR1
SANATAN BISI): Mr. Khagen Das, are
you withdrawing your Reasolution?

SHRI KHAGEN DAS: No. We are

not satisfied with the reply of the
Minister.
SHRI DIPANKAR MUKHERIEE

(West Bengal) He has not addressed the
problem of public distribution system,
rising inflation. It is absolutely a question
of justification. In our view, it is
unjustifiable. He is trying to defend an
indefensible cause.
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THE VICE-CHAIRMAN  (SHRI
SANATAN BISI): I will put the

Resolution to vote.
The question is:

That this House disapproves the
total inaction of the Government in
tackling the very sharp rise in the
prices of essential commodities like
cereals, vegetables, cdible oils, etc.,
and urges upon the Government to
immediately intervene to roll back
the prices of essential commodities

and strengthen the public
distribution system to  protect
particularly the economically

vulnerable sections of the society.

The motion was negatived.

SPECIAL MENTIONS

Demand  for  Setting up of National
Sahitya Academy for Children
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